213 Written Answers

(i) West Asia and North American
countries and

(iii) Far East countries,

(3) Popularising the uses of Indian
Spices including chillies in different interna-
tional markets.

(4) Organising intensive promotional
programme for spices and spice products in
West Asia through the Trade Promotion of-

fice in Bahrain This includes:

(a) Production & Release of TV
Commaercials.

(b) Release of advertisements
through TV, Print Media,

(c) Distnbution of sales promotion
Matenals.

(d) Organising Recipe contest.
(e) Participation in Trade Fairs
(f) Organising Buyer-Seller Meets.
(5) Organising a World Spice Congress
in Bangalore during November, 1990 in invit-

ing importers of spices.

[ Transiation)

Violence and Vulgarity in Feature Fiims

7514. SHRIMATISUMITRA MAHAJAN:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government propose to
check increasing violence and vulgarity in
the feature films;

(b) whether Government are also con-
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sidering to reconstitute the Film Censor
Board;

(c) the policy of Government in regard
to the posters of the films; and

(d) the steps being taken by Govern-
ment to see that the obscene posters are not
printed and displayed?

THE MINISTER OF INFORMATION
AND BROADCASTING AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI P.
UPENDRA): (a) Yes, Sir.

(b) The Central Buard af Film Certifica-
tion has already been reconstituted.

(c) and (d) On Government's initiative,
film publicity clearance committees have
been formed by the film industry itself, as a
self-regulatory measure, in five centres for
effectively checking obscene posters and
publicity material.

[English)
Joint Plant Committee

7515. SHRIMATI GEETA MUKHER-
JEE:
SHRI AMAR ROYPRADHAN:

Willthe Minister of STEEL AND MINES
be pleased to state:

(a) whether there is any provision in the
existing Joint Plant Committee (JPC) guide-
lines for earmarking any percentage of the
total availability of any steel material to the
Non-Compact Group Units;

(b) if so, the details thereof;

(c) whether the registered demands for
the supply of 0.4/0.5 mm Cold Rolled Steel
Coils to the Non-Compact Group Units areto
be met only after meeting fully the demands



215 Written Answers

of Status ‘A’ customers, under the exiting
JPC guidelines; and

(d) if so, the total quantity of above
mentioned steel coils supplied to Non-
Compact Group Non-Status 'A’ galvanising
units by the SAIL during the last three years,
unit-wise and year-wise?

THE MINISTER OF STEEL ANDMINES
AND MINISTER OF LAW AND JUSTICE
(SHRI DINESH GOSWAMI): (a) No. Sir.

(b) Does not arise.

(¢) No, Sir.

(d) Does not arise, in view of (c) above.
Study Team for Historical Sites in Bihar

7516. SHRI DHARMESH PRASAD
VARMA: Will the Minister of TOURISM be
pleased to state:

(a) whether Union Government pro-
pose to set up a study team for Biharto study
the ancient and modern historical sites and
holiday resorts sites in the districts of West
and East Champaran and other places of
Bihar with a view to develop these places for
national and international tourism;

(b) if so, the details thereof and the time
by which it will be set up; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF TOURISM (SHRI SATYA PAL
MALIK): (a) No, Sir.

(b) Does not arise.

(c) Development of tourism is primarily
the responsibility of the State Governments.
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[ Translation)
Monopoly on Exports to USSR

7517. SHRI R.L.P. VERMA: Will the
Ministerof COMMERCE be pleased to state:

(@) whether some exporters have
monopoly on the export of items such as
rice, leather, canned juice, soap and micato
Russia;

(b) the names of such exporters who
have exported such items from 1980to 1990
and the quantity and value of goods ex-
ported; and

(c) whether Government have formu-
lated any policy to end their monopoly?

THE MINISTER OF COMMERCE AND
TOURISM (SHRI ARUN KUMAR NEHRU):
(a) to (c). Exporter wise data are not avail-
able as the NGCIS do not maintain data on
this basis. Subject to the Impor Export Pol-
icy as announced from time to time, over-
seas purchasers are free to choose suppli-
ers for effecting imports from India on com-
mercial considerations.

Sroundnut Export

7518. SHRIRAJVEER SINGH: Willthe
Minister of COMMERCE be pleasedto state;

(a) the quantity and value of groundnut
exported during the year 1988 and 1989;
and

(b) the foreign exchange earned there-
from?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHR! AR-
ANGIL SREEDHARAN): (a) and (b). Only
HPS Groundnut is allowed to be exported
freely.. The quantity and value of its exports
during the years 1988 and 1989 is given
below:



